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OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE ‘*4-""1 w
NORTH-EAST DISTRICT: IKARKARDOOMA COURTS, DELHI.

ORDER
1|

In supersession of all eariier orders, the Vigilance Committee of North—East
District, Karkardooma Courts, Delhi}? is hereby re~constituted, comprising of the
following Judicial Officers to deal with the complaints against Gazetted and Non-
Gazetted Staff of North-East District. Kfarkardooma Counts, Delhi:-J

1. Sh. Parveen Singh, Asa-os,fl1~m: District Chairman
fl 2. Sh. Puneet Pahwa. Splaludgef/NDPS. NE District Member

3. Chief Judicial Magistrate. District Member
4. Administrative Civil Judge, N@iDisrict if Member

The Chairman shall also act as (Pfficer Incharge of Vigilance Branch.

If the Chairman of the Commititee is not available due to any reason. the next
senior most member of the committee shall act as Chairman/Officer Incharge.

The correspondence with the I-lqonfble High Court of Delhi. New Delhi and with
the Principal District 8rSe_s_s_i_onLs Judqge (Hgsl. Delhi shall be done only through the
undersigned. I 0-;
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Principal District & Sessions Judge.
North—East District.
Karkardooma Courts, Delhi.

Copy forwarded for information andflnecessary action to :-
1. The Registrar General. Hon’ble High: Court of Delhi. New Delhi.
2. The Principal District 8: Sessions Jtidge [HQs], 'I‘is Hazari Courts, Delhi.
3. The Officer Incharge, Vigilance Branch (Central), Tis Hazari Courts. Delhi.
4. All the Judicial Officers posted in this district with request to bring this order in the
notice of the staff members working under their kind control.
5. The Administrative Officers (Judl.]fl of all the branches of this district to bring this
order in the notice of the staff membeijs working under their kind control.

 /HRO, Karkardooma Courts. Delhi.
. e Website Committee, D omm / Karkardooma Courts. Delhi.

8. R & I Branch to upload the same on LAYERS.
9. Reader to the undersigned.

Principal Sessions Judge,
North-Eas istrict.
Karkardooma Courts. Delhi.
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